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POST OFFER ADVERTISEMENT TO THE EQUITY SHAREHOLDERS UNDER REEULATIDN 18 (12) IN TERMS OF SEBI
CQUISITION OF SHARES AND TAKEOVERS) REGUL 2011, FOR THE ATTENTION OF THE PUBLIC

SHAREHOLDERS OF

PROZONE REALTY LIMITED
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GEF 624.82 3 T2 TN | T TAUHE & l . 3 fF et ol o 3=ie 9 .
-0 = fiwa & SRR T § Eeo Rrac il SRR A ehal H < 3 Open Offer For Acquisition of up to 3,96,76,750 (Three Crore Ninety-Six Lakh Seventy-Six Thousand Seven Hundred Fifty
FRT 175 3 % TEEE T W A, N . SN R R e R Only) fully paid-up equity shares of face value of € 2,00/- each ( Rupees two) (the quity Shares”), vepvesenhnnZﬁ“umlhe
A T A F T d R R RIECLaC L K Ee K RS SRR SASD ASENERNY cquity and vling share capital (as defined below)of Prozone Realty inited (*PRL" or “Target Company” or “1C"),
m ﬁ m m W 3“.{ o\ per share (Rupees Twenty-Five only) (‘offer price’), pavahle in cash, pursuant to and IH cnmphan:e
e A Skl D 2.21 SaTg Ted W | with the Securities and Exchange Board of India (Substantial Acquisition of Shares and Takeovers) Regulations, 2011, and
F I R e e g 3MgERM ¥ 2.01 BRI B ARt 31 EEl ol c IR Gl subsequent amendments thereto‘SEBI (SAST) regulations'(“open offer” or “offer”).
TR IR 624.82 e A [ 0,19 TR 1 # T, S | This PostOffer is being ssued by Gretex Corp Limited “Manager to the Offor”, on behaltof Mjs.
e 9 frEe ot : - M > . Apax Trust (epresented by s rustee - M. NikhlChaturvedi ) “Acquirer” along with M Nikil Chaturvedi “Persans acting in
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il aﬁmWﬁﬁ‘;:ﬁﬁi & AT AHY z}q%g 9 3 Sl A, e o e ‘3—‘1“;73;3 A S A s i A I 3 [Name of the Manager o the Offer Gretex Corporate Services Limited
ymgﬁ 3 ";W * @ T N faﬁ 3 T o 97 o Bl “ﬁ ?”"Wi ; ar; ;LWEZ ; m3§ ; ::3; ; %GE: T el <1 4| Name of the Registrar to the Offer 1IUFG Intime India Private Limited
= N = 5 | Offer Details
< o . (a) | Date of Opaning of he Offer Thursday, May 08, 2025
T qﬁ ‘ﬁ' Q‘n‘ﬁa‘ qﬂﬁ' (0) | Date of Closure of t Offer Thursday, May 22. 2025
gﬂ fl chldsl 6| Date of Payment of Consideration Vionday, May 26, 2025
ﬁ 1 5(y l(:s 7| Details of Acquisition
@ a;l éld' gl]” a:;' S1. [Particulars Proposed in the Offer Document Aotual
. (1] q No.
= 2158 ) SR | P XD per semyp::‘ s | 25t el
e 3 €
T F STAR, 1 ' el 7.2 | Aggregate number of shares tendered 3,96,76,750 2371
AW O A AT H em 14 R He  WiRenie 7.3 | Aggregate number of shares accepted 3,96,76,750 2371
WYES S B SR B gU F@E@ AR 2.6 IRA ER Size of the Offer (Number of shares muttiplied
T & e o P T | b ctmeepe s Rs. 99,19,18,750 Rs. 59,275
B e } I Shareholding of the Acquirer before ]
N i N aﬁ o a am " % ) @l i 75 | Agraements / Public Announcement (No. & %) Nil N
«ﬂsrrﬁwawﬁanﬁ T E Qs W e WA |
e 3T ( il ) F 15 S 1. e T e B it bt ) 430.95,788 43995788
1% @1 s gﬁﬁ FwE w2 . « % of Fully Diluted Equity Share Capitl (28.83%) (28.83%)
| R A ;g N "1;“ Nl 5 ST wEeET S i 7.7 | Shares Acquired by way of Open Offer
7 % g7 SR -2 e 3 g 2023-24 1;; asﬁi § SN aﬁ ISR % HEAN # AN H T + Number 396.76,750 2371
: Bk 79 e fen, Eua) I8 WL Y S & o « % of Fully Dilted Equity Share Capital (26.08%) (0.001%)
O A G Ol R A PR R i Rl | | e e A wee g e ko e Waﬁ Tﬁg 75 | Shares acquired after Deaied Publc
e Tl 39 FETFH B T T gY, AeR S Statoment
o~ . ~ T T wE IWE H AR S w2 + Number of shares acquired il Ni
azla 1 5 [HdeY deh q“@(’l ) ST T2 F T AR H AR P e w5 * Pl of the shares acauired
fadoor F ImewS R # <R A P 3 s e £ % of Ing shares acquired
. st w1 A e T e § 2047 7% 30 e 7.9 | Post offer snareholding of Acquirer
Gy ga,)—ﬁ ITIFT ﬁz:f AR SR P 1 S N SN < Homber ‘ P s
JEvs it i e S U LR « % of Fully Diuted Equity Share Capitl (54.83%) (28.83%)
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A S A 5 § 1 i T 10[+
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SEBI Registration No: INM000012177
CIN: L74999MH2008PLC288128
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I El Maker (Afer Tt o A Mt 1 0 o S0 Ely Skt o a0 v
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i 352000 | 362000 3 1834 7 1 2000 Ti6 |
283000 I Stdon 3 iats : i 200 %To | Tolal Ho. of Equily Shares | % ol | Mo, of Eqully Shares allocateey | . T Total Mambor of | Surplus/
392000 392000 3 1883 1 1 2000 fotal | _applied in this Category | total allatied per Applicant shares afiotied
416000 1 832000 5 3986 1 1 4000 & 16,000 10000 716,000 [ 10000 2.16.000 [N 2.16.000 ]
450000 450000 3 261 i 1 2000 161 Total | 1 100.00 216,000 100.00 216,000 [ 216,000 [
498000 498000 3! 2392 1 1 2000 -392 The Snam of Mt‘ms of pur Gampany af i allotment of Equly being
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D TOTAL 5250 510000 ] SEBI Registration No.:INRO000D0Z21
'O PROSPECTUS - NOTICE TO INVESTORS
May 25, 2025, the
The Shareholding Pattern of cur Company, as specified i the *CAPITAL STRUGTURE” chapler o1 page 62 of the Praspecius, willbe fevised to includs the number af shares focked-in under th: column * No. of ogked-in Equity Shares (XI) (As a % of fota shares held).* Tis amendment relects 98,47,7 7B shares {100%} in he Promolers and
Promater Group category and 1,52,222 (100%) sheres inthe Public sateqory, biinging the tlal {0 1,00,00,000 {100%) shares inthe raspecive colurmn
On behalfof Board ol Directors
For DAR CREDIT & GAPITAL LIMITED
s/-
Plse: fakats. s M. Priya Kumari
Date: May 27, Company Secratary & Compliance Ofcor
mstmoFsussmmmnsunm.uuummsmu BE INDICATIVE OF EITHER THE MARKET PRICE OF THE EQUITY & CAPITALLIMITED.
Disceimer: DAR CREDIT & CAPITAL LIMITED s ropesing subt o agpicae ofter f s Equity spi of Gompaniss, 5 wih
SEBland 1 nseindia sme.him and 1 avallable on (e BRLM y Ives atigh lating1o the same,
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The Equity |6, Securities ACLof 1033, 2 4 ) orany the United States, , andm: tiered or United States,
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ClaSSlfiedS INVITATION FOR EXPRESSION OF INTEREST FOR
HERO ELECTRIC VEHICLES PRIVATE LIMITED -_—
Operating In N’anuhnum-n Of Electri Wi hicles Af Ludhiana, Punjab A“z':ff:g::;gfﬂ;‘;;‘:mg’;x"’“’°“"GN umITED
PERSONAL (Under sub-reguiation (1) of regu of the Insolvency and Bankruptcy Board Regd of; 302, Alpine Arch, No. 10, (ornataka, INDIA
0f Indi Pra orporale Persons) Regulaiions, 2016 WWW alpinehousing.com, e-mail: contact@alpinehousing.com Fax:91-80-22128357, Tel:491-80-40473500
LRicha Guptaw/o Saurabh RELEVANT PARTICULARS s of e auded tandlone Francll Resit for the uarer an yer ended ST arch 005~
Gupta R/0 25/140,5hakti T Hame of e o g [RERO L ES PRIVATE T e
Nagar,Delhi-110007,have with PAN & CINLLP Ho. Particulars. ended
changed my name to Richa f_\‘W Shccrie m 31.0320] 311270 310324 310320 3103.20
Jain,for all,future purposes. Ol 2 IS A ST 20000 2 2 7 7
2. |Address of the registered office 150, Okhia Industrial Esiate, Phasa Ml audited | Unaudit | audited audited|  audited
0040790793-8 Maw Dalhi - 110020 ed
-1 E URL of website ltps iwaw o romloctric co in | Total Incor 1544.20 | 2223.37 | 1539.29 | 5919.47 | 5755.95
L::I::;D;:t? 8gra'as{$/'0‘_ate 4, |Dstats of place where majurdy of fued. |Lughizna, Punjab Net profit for the period(before. 29857 | 20884 | 14211 | 62670 | 409.41
or: assels ar looated Exceptionl and Extraordinary fems,
3B/Deepa Apartments, 5 [installed capaciy af main productsl [Nol Fixed. o= only assembling fines and tax)
10,Patparganj,|.P Extn.,Delhi- by Net proftfor the period before Tax | 29068 | 20882 | 14012 | 61868 | 40738
zll)é)?z.hakvg clzange my name {5 i (e excepional s xcaordnary
O g el Radogra perma- v s ooz pepre. 11,500 o, e e et proftfor the period ater tax [ | 23377 | 1724 | 11963 | 50629 | 34328
nently. T e % after Exceptional and extraordinary
004079079310 | [E[Furiber a \asravauih\e items)
— sahedules) of Total comprehensive income for the| 233.77 17124 | 11969 506.29 34328
I Deepak S/0 Late Murari Lal wo years, st of credéors, are avadatia period (comprising profit for the
R/o N-721, Mangolpuri Delhi- || l8 U ___ perodate o andather
110083, have changed my gy Toresal O ax
name fo beepak Singh. i Eauity Share Capital T | T | o | |
0040790725-1 10. [Last date for receipt of exprassion of [ 124h June, 2025 Eammxs)pe”h;;ems 10/-each) 138 050 e ™~ ss
— o 2 s
LPrachl Goel,w/o Sh.Amit T T TR b Diluted 135 099 | 069 292 198
Kumar Jain,R/0,F-70,F- o i e ores
Block,Near Mahaveer Swami- |7 izt dats for subericsaon of objections [27i Juns, 7925
Park Preet Vihar,Delhi- 10 provsna st e it ok change s V350t ihe b1 . ot e
110092 have change my name | 75 omeafsusof o prospecive (07 2025 Fegulatons 205 he flformat of e e auditd Financial Ress fof the quarter anlyear ended 31 March 2035 are
to Garima Jain permanently oo agp avallable on the Company's website wuw.alpinehousing.com and the Stock exchange website s bseindia.com
P A 3 The st ccordance with IND under section 133 of the Companies Act 2013
0040790703-9 || [Date slissue of "'?"TW‘ il [ At " For and on behalf of the Board of Directors
"Wanral Prakash oibctrsipll - ¢ pormd Alpine Housing Developmen Corpration mited
ikkarsingh.s/o Dikkarsi oondenialty indetaing) Pace : Bangalore saka
R/0 KH.350,Gali.No. 5, Block- 15, [Last dats fot submission of reschuion (111 Auugusi, 2025 Date : 27 May 2025 Chairman and Managing Director
B,Upkar Colony, Burari, Delhi- pans DIN 01664782
1105M,have cI:’ange my name ||1® i oy
- ol nfores
4::— ;‘;:{;“asn Manral perma: 17, | Delaie of 8 corparate Gobiors ol Avaiatia POST OFFER ADVERTISEMENT TO THE EQUITY SHAREHOLDERS UNDER REGULATION 18 (12) IN TERMS OF SEBI
) egstation stats 33 MSNE (SUBSTANTIAL ACQUISITION OF SHARES AND TAKEOVERS) REGULATIONS, 2011, FOR THE ATTENTION OF THE PUBLIC
0040790793-7 Eom SHAREHOLDERS OF

Aslam saifi S/o Bhoapesh Gupta

LKhubeb
R e o 30, Staect Regn. Ne. of the RP : 1BBLIPA-D01IP-PO14BR/B01E-2019012271 PROZONE REALTY LIMITED
Nl Javed Rio 0. Ste Rogistored Add of the RP : 645A15338 Janki Vinar Colony Sector |,

Nagar,Delhi-110031,have Prabiiat Chauraha, Jankipuram, Lucknow, UP-226031

changed my name to Khubeb For Haro Electric Vahices Private Limiled Registered Office: Unit-A, 2nd Floor South mw:agggl 5::::55':1.?; (I)npglgsﬂe Domestic Airport, Vil Parle (East), Mumbai
Aslam.
Contaot Number: +91 ; Email Address:
Clean Max Enviro En-rgy Solutions Website: win prozonereaty com
bAshok kumar S/o0 Ganga Ram Frivate Llmite: CleanMax Open Offer For Acquisition of up to 3,96,76,750 (Three Crore Ninety-Six Lakh Seventy-Six Thousand Seven Hundred Fifty
R/0 197,Hari Nagar, Ashram, [ cin: ussooommaotapTcaossss Only) ully paid-up equity shares offace value of € 2.00/- ach (Rupees two) (the “Equily Shares"), representing 26°% ofthe
m elhi-L10014 have changed mz'n: 156 Wasd Offcn Agdrase: 4t Py ,‘;';ﬂ;"’,;‘([?"gﬂ, gt 0 equity and voting share capital (as defined below) of Prozone Realty Limited (“PRL’ or “Target Company” or “TC”), at an
my name to Ashok Saini. i arvs Fiog o Lims Cros chgdto W offer price of Z 25/- per share (Rupees Twenty-Five only) (‘offer price’), payable in cash, pursuant to and in compliance
Ao ) SR St COCk ket M N ey S | NN, B with the Securities and Exchange Board of India (Substaniial Acquisition of Shares and Takeovers) Regulations, 2011, and
T Eatrect =‘ e ;I"L-::‘-;ﬂ';;""i 'ﬂv The quarter | subsequent amendments thereto ‘SEBI (SAST) regulations’ (“open offer” or “offer”).
Vijay Cl B reh, (0 s Ml
e e, 1206, T This Post Offer Advertisement s being ssued by Gretex Corporate Servioes Limited “Manager to the Offer”, on befalf of 1.
Aims Green Avenue, Greater it g Apax Trust (represented by is trustee - M. Nikhil Chaturved ) “Acquirer” zlong vith Mr. Nikhi Chaturvedi “Persons acting in
Noida West, DIST: .8 Nagar, |, " sy | w31t concert”, in connecion with the offer made by the Acauier along with the PAC, in compliance with Rogulaton 18 (12) of the
[ — UP-201306 have changed my FAMTIGIARD el India (Substantial Acq Shares and Tekeovers) Regulations, 2011. The Detailed Public
m e 8 e |t Statament i esect o 1o aforemerdoned for s maceon ey 07, 2025, n 0 Fnancil Exn'resssw (Enr;g;:asrr; .:auly) [
future purposes V| o e o O Toge6.27 | 105022 | Fosei e |
0070969785-1 |2 |Me Pral Tor e penod [besere Tax and T [ e 1 |Name of the Target Company Prozone Realty Limited
— T |y i 1at6se| 218535 | 300008
= L Neema Choudhary w/o Vijay T e L R 2 | Name of the Acauiter and PAG . Apax Tt (presented by s trustee - M. Nikhi Chaturved
Nagar, J-206, Aims Green |t Excaporal errs) 137662 | 218535 | 3EH.40 (‘Acquirer") and Mr. Nikhil Chaturvedi (‘PAC")
é;/se?uGe.B G':eater zgiggl\gloesst, & Nt Protifor e period L b TS0 1508 | ZRe 3 |Name of the Manager to the Offer Gretex Corporate Services Limited
1 G . UP- T eome T e P
have changed my name to 1omprding e e 641 90 4 [Name of the Registrar to the Offer MUFG Intime India Prvate Limited
Neema Nagar for all future [t ot nens nient S ) Mgl M Le 5 | Offer Details
[& [P uo Equy o 5
7 saton Assers] | 386187 T30 | B of Opening ofthe Offer ursday, May 08,
purposes i E Bl Date of O  he Off Thursday, May 08, 2025
1 AL
e e 4 e (o) | Date of Closure of the Offer Thursday, May 22, 2025
ﬂ landeep Kaur W/o Sarans}
Gunta Ri6 D570, 1th Floor, 6 | Date of Payment of Consideration Wonday, May 26, 2025
itikhand-1, Indi 7 | Details of Acquisition
Ghaziabad have changed my SI. | Partioulas 3 4 in the Offer D " Actual
name to Mandeep Gupta. Ma' rticulars 'roposed in the r Document al
= 0070969783-1 7.1 | offer Price R 25 per share per Fully paid up | 25 per share per Fully paid-up
L LALI d/o CHAND RAM and equty share
W/0 JOGINDER r/0 197, Pawala 7.2 | Aggregate number of shares tendered 3,96,76,750 2371
Khusrupur Jahajgarh
= Dauitanad 20 ragram. 73 :ggm?::‘s r(\ju“muf'rq of sbnare: ahccepma — 3,96,76,750 2371
Haryana-122006 have Ktac of b st B resus. o e e and yaer soeg Sts! ize of the Offer (Number of shares mulliple
changed my name to BABITA. ot b o Sicors Il s o e o) P sk 74 | by offer price per shre) R 99,191,750 R 59,275
anchaigs Under Raguiation 52 of the SEB (Lstng Ouligabors and Disclceura qummm - -
0040790780-1 Regulsticns. 2035 a3 mmed and is avaizhie an (e websta of e Corpany and 7.5 | Sharefolding of the Acquirer beforo Nil Ni
r h ey anH waw béainis com Tespactively + | Agreements / Public Announcement (No. & %) i i
b Imraan Qureshi S/0 Mohd 1 £ et n s e i 224 o s
& ‘Ayyub Qureshi R/o 314, 10 he BSE Line and o e assassed an he UAL fwom bsonia cam) 7.6 | Shares Acquired by way of Agreements (SPA)
Pasonda safibabad, ameaTiai Soastio e o B 161 Waren, 2025 « Number 439.95.788 4,39,95,788
aziabad have changed my (in is: Milton]| L " .
> o o g et e st = sn% of Zuny Dll:l;d Equl(y‘sgare i;:'pmal (28.83%) (28.83%)
u st 7| Shares Acauired by wey of Open Offer
00709697881 |y PARTICULARS Morch,2025 | Wareh 2024 L ey ey orop
d T e Raaie | (ruci | Number 3,96.76,750 2371
> |1 Total incoma from Gperatons for e year 16,109.42 | 1425308 « % of Fully Diluted Equity Share Capl X .
e WA BA Mo Manas: % of Fully Diluted Equity Share Capital 26.08% 0.001%)
- ’ " [N Prof Tor Bie yéar [betore Tax and Excapianal lome] i85 | 15657 =
Nagar, Tilak Nagar, New [ et Prof for e year balora Tax s Evoeplional arrey E2im5 | aad 7.8 | Shares acquired after Detaled Pubii
Delhi-110018, have changed 7~ progr o7 year e o ahar Evcapiond Toal O | T Statement »
my name to Reena khanna  f£ « Number of shares acquired Nil Ni
= Madan 0040790721-1 o :sﬁysayE :}T s:: sr:am:r Gomprshensis income{ater )] ETRAY) « Price of the shares acquired
A up Eay Srve Cana I
: + % of the shares acquired
pulic i generl s herey 7.9 Post offer sharenolding of Acquirer
informed that the property No.| .
m VG 10, Banga o Vatke) Namber ‘ 8,36,72.538 4,30,98.159
== Mukherjee Park. Tilek Nagar| « % of Fully Diluted Equity Share Cepial (54.83%) (28.83%)
<) = New Delhi 110018, measuring Pre & Post offer shareholding of the Public Pre-Offer Post-Offer Pre-Offer Post-Offer
o = approximately 400 sa. yards - 4
= built about three storeys is| ) 7.10 | Number 72914707 | 33237957 | 7,2914707 | 7.2912336
_ Ll = subject matter of iigation in %75 « % ofFully Diluted Equity Share apital @iasw) | @i | wirew | wrrsw)
= the High Court of Delni at New| L)
o = Delni. Therefore, whosoever 5960 | 50 The Acquirer along with its PAC saverally and jointy accapt ull responsibilty for the mvormamon comamed in this Post Offer
= M= 1 Lt ideals with the above said 0% 047 ers), 20°
praperty while seling o L L A copy o tis Post Offer Advertisement will be available on the websies of SEBI, BSE lened( asz") anu on National Stock
i :
| >< ik and rasponsivity as the 11 Tho st i an evract o e corsotcted firencil esults for e ydar encee 31st rch, 2026 mited (NSE”
| H | sale would be subject to The hul forma! of ¢ carsoiteter inarerl resus hava been e Wi e stock enchange under The capitalized terms used but not defined in this advertisement shall have the same meanings assigned to such terms in the
loutcome of the litigation. Regulation 52 af the €8I (1 Otrigations anc Distiosure Requirements) Reguistions, 2015 Publi Letter of Offer.
1 gation. a5 amendad and |5 avaiiadlo on 1ha wobslts of tha Company and BSE Limned
rom, G ciOANMEE CNVINTCIAE I I Wi A48T espeinely,
= < n;(a"ﬂl’r’éﬁ:l:c:;:: 2} For oo ofher e toms relonod in rogulation 21¢) of the Lising Fopuialions, pertiard dsciasires Issued by Manager fo the Offer on behalf of the Acquirer
i e s e S i b s on B L (e o o
— 1008, Antriksh Bhawan, K.G. dlgidiseai i P Slmidoiis il GRETEX CORPORATE SERVICES LIMITED »
< Marg, New Delhi-110001. L o b Loy ] A-401, Floor 4th, Plot FP-616, (PT), Naman Midtown, Senapati Bapat Marg, Near
oo 21 Indiabulls, Dadar (w), Delsle Road, Mumbai, Maharashira, India, 400013
’ Kuldown Tel No.: 022-69308500  Email: ino@gretexgroup.com
= R i ey, 2025 i S5 GR K Wensite: wwwareexcorporate.com Contact Person: M. Arvind Hrlalka
_ < SEBI Registration No: INV000012177
= CIN: L74999MH2008PLC288128
= e Place: Mumbai Date: May 27, 2025
LE_ Fimssadama e sl i
- o et e e ot
—
o Regd. Office; 133, Jehangir Building, 2" Floor,M.G, Road, Mumbai - 400 001,
s o s i e
A ‘Audited Financial Results for the Quarter and Year ended 315t Warch 2025,
R % in Lakh (Except per share data)
Standalone Consaldated
'[MPORTANT" Quarier Vear Tuarter Cuarter Year Guarar
SiNe [ Ended Entted Ended Ended Ended Endod
. . . - s oS sz Sussans Steaars | ST
Whilst care is taken prior to acceptance of advertising Rudied Fed Feied Fuied Roded | Bued
i j verify its contents. The Indian 1| Tolal Income from Operatens (el B0 | 031204 7182658 BHH0AT WG | S
copy, tisnot poss ble to veriy its conte ES‘ sl 2| Net ProfilLoss for he pecod fbefors fx) 1izer | wen 14207 55T ATE0Te | 14118
Express (P) Limited cannotbe held IBSDOHS\HG forsuch 3| Net ProfifiLoss for the period (afte tax) 187 | 455355 102049 422t 34328 B
f 4| Tolal Comprahensie Income for the perod 5 | 450426 101511 822 59432 | 101029
contents, nor fDI' any ’955 or damage lncqud asa 5 | Paid-up Equity Share Capital (7Y of Re & 2ach) 168268 | T68268 168268 166268 169266 TEB258 |
result of transactions with companies, associations or 6| Eamings pe Shas 75} [
o e i - ~Basic & Diuied EFS 74 | 53 760 [ 02 F]
individuals advertising in ts newspapers or Publications. L L
n Woles: 1) The above Firancial resuils have biean reviewed by the Audit Commitise and approved by tha Board of Directors a s mestiog held on May 27, 2025. Tha stalulory
We therefore recommend that readers make sulitors of the Company have reviewed the financial resuls for the quarter and year ender 31+ March, 2025 in ferms of Regulaion 33 of the SEB (Lising Obligatians and
G 7 7 Disclosuee Requicments) Requlatians, 2015 and have ssued treir Audi rsports wih unmorkfied opinion on the audited Consaldated and Stardalone Financia Resuls. 2)
necessary inquiries before sendmg any monies or The full format of abowe exiract of Financial Resuls, logsihes with the Report of the.- Slatulory Auditors are available on website of he Siock Exchanges vis
i ‘ ; Wi bSeIndia.Ga & wiw 0660 and @80 under “Inveslor Relations” ik of Gompany's website Wuaw orenlalaromatics.com. The same can be accessed by scanning
entering into any agreements with advertisers or e QR code provided belo
; i . i For Orisntsl Aromtics Lt
otherwise acting on an advertisement in any manner ; s
Place : Mumbai Kiranpres! Gl
Wh atsoever, Date :27/052025 Company Secretary & Comghiance Officar

& .. . epaper_ﬁnancialexplansam(r.. . New Delhi I .. .
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Regd. Office : Regd. Office : 214, Empire House, Dr. D. N. Road, Ent. A. K. Nayak Marg, Fort, Mumbal 400001

et sifds FEtif., i, i Karma PUBLIC NOTICE
.17, e .50/, TE GEia, . | Pragna S Doshi holder of 100 equity shares of face value of Rs. in 10/~ have lostimisplaced|
309, s s e S ke 7.0/ /4 Energy ceriicatefo the said HOFC Bank Limted equityshares as per details given hereunder:

e e v B
o e e R AT A S
fi s s G e wEE
i AT A, Fi, 2,
v, s, fra s T e
i T T e s G T A

Follo No. [ Cerfificaie No] —Distincfive No. | Number & Facs value of securifies|
0350028 | 00385009 _| 167198801 - 157198900 | 100 Equly Shares of Face Vahe Rs.10-

Tel Nos : 22071501 Fax 22071514 Email:

%0008, Feffe =T T a1 e, www.karmaenerg)

1 et 3% 0%.%,0.20% Tt Fer e,
draadt A, AEmEdeA isd/

Extract of the Financial Roxlms for the Duartur and Year ended 31.03.25
(Rs. In Lac excepl EPS data)

Place : Mumbai
Dated : 27.05.25

LA 1900308 /R42036 7Y%
oo gad foA: 2¢.04.303y

, W T He 3 A Quarter_Ended Year Ended
o) Fia A A e s Particulars 30324 | 310825 | 310328
et i o g huited | huited | udied | Audied
M ST 3 T Total Income from Operations 18707 | 171.35| 1,14404| 133089
¢ Frmmin wiariem wisam,| |2 NetProft/ (Loss) for the perod before Tax 309 | @s116)| 5642|297
3 Net Profit/ (Loss) for te period after Tax 045 | (17384 1559|1241
e 3 )|y el Comprehensive Income or te period
idren e o e {Gamprsing Pt (Lo ot o ot T
e sdea g5 ST FEH
=/ and Other Comprehensive Income (after Tax)] 2670 | (17435) 15369|  (3.08)
o e g swdtee Awiaw 39| | s equity Share Capital 115699 | 1,156.99| 115699| 11869
e, o fciea gefia s HA 4@/9189 | | 6 Earnings per Share of Rs. 10/- each
T F A, T AHEErA [{for Continuing and Dis-continued Operations
srarden f o (not annualised)]
el St sufansidier g dfneier Basic & Diluted 026 (1.50) 135 011
oo vy R serefl [ [ Hote:
S wiead /fodmiia 1 The above is an extract of the detailed format of Audited Financial Results for the quarter and year ended
o werEEen Sor 3 fewdTE 31.03; Exchanges und the SEBI (Listing
o Requirements) Regulations, 2015, The full format of the Audited Financiel Results for Quarter and Year
AT Tl 2/ ST HEEH T Ended 31.03.25 is available on the website of Stock Exchanges at www.bseindia.com and
el a, s el sdEr www.nseindia.com and also on the Company’s website at www.karmaenergy.co
et sl Frfard v, daEden [ |2 The above results were reviewd by the Audit Committee and approved by the Board of Directors of the
fasfiga sufadfieh wa g/ snémeeatt Gompany at its meeting held on 27.05.25
fiaen s 3 The Company is primariy operating in the business of Generation of Power from Renewable Sources.
e o st | Hence, rre s anyone businss ;Z%“T a5 pr Id-AS 108.- Operatng Sogmers.
I Tt Fpefrt AR B 2015 the review by he Statutory Auditors has been completed for the Quarter and Year Ended 31,03.25,
R i 6.40.20 35,43 2001 exchanges. The qualiication,
e 3T . 5 Previous per\nd s ﬂgures have been regrouped / reclassliled wherever necessary.
= i @ wf E
siren ity Frif., @ R = For KARMA zslzznr.v LIMITED
afa ¥

Chetan D. Mehra
Vice Chairman & Managing Director
IN - 00022021

Technologies Cleanrooms Ld.

Fabtech Technologies Cleanrooms Limited
Corporate Identity Number: L74999MH2015PLC265137

Registered Office: 615, Janki Center Off. Veera Desai Road, Andheri West,

Mumbai City, Maharashtra, Indla 400053 Telephone No: +91 22 6159 2900

ecretar com.

com

www.f:

HALF YEAR ENDED AND YEAR ENDED MARCH 31,

2025

TATEMENT OF AUDITED FINANCIAL RESULTS FOR THE SECOND

The Board of Directors of the Company at their meeting held on May 26, 2025, approved the
audited financial results of the Company, for the second half year ended and year ended March
31,2025.
The result along with the Auditor’s Report, have been posted on the Company’s website at

www.fabtechcleanroom.com and can be accessed by scanning the QR Code.
For Fabtech Technologies Cleanrooms Limited
(Formerly known as Fabtech Technologies
Cleanrooms Private Limited)

Sd/-

Amjad Adam Arbani

Director & CFO Date: May 26, 2025
DIN: 02718019 Place: Mumbai

Note: The above-mentioned intimation is in accordance with Regulation 33 read with Regulation 47(1)
of the SEBI (Listing Obligation and Disclosures Requirements) Regulations, 2015
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“The members of public are hereby informed thal | have made an applicalion (o the Ban
for issue of the duplicate share certficate. Any person who has objection or has an

adverse claim may intimate the Bank with valid documents within 30 days from the date|
of publication of this notice at it registered office HDFC Bank House, Senapati Bapat
Marg, Lower Parel (West), Mumbai - 400013, The Bank wil proceed to issue dupiicate
certficate / IEPF claim for the above referred equiy shares if no valid objection i

lodged ih the Bank within the aforesaid period,
Place: Mumbai, Date: 28-05-2025
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PROZONE REALTY LIMITED

Registered Office: Urit-A, 2 Floor, South Tower, Hotel Sahara Star, Opposite Domestic Airport, Vile Parl (Eas),
Mumbai - 400099, Maharashira, India
; Email Address: i

Contact Number: +91

i
mwﬁmmvmwﬁwmma

smd, fan
(e =1 )

s A
%%, e, @ g, i
Frem i atton

rzzm QRTETEN

i

e, 7S, i

o 5203030 T o
oA i e e
e e . e s, o e
24,43.200% T foft TR
R

i 2¢.04.2024
e 7=

e .33, ven e, wwE aiE, e
ey, ST o, e T 401208

vt afita avfie dra 0 s snfs
e, v fam, didios .20y, wed
5.50,/2, e i, . i), e 3R
firen safn e 3.0/ ¢ -2 0, g wFe,
s wife FEEf., @ fm, o e,

), G-x0005% Fefit
03.08.200% Tt P g1, e e,
wrarden wigds /fuewdmdtE, T
e e S o feaeieT) e

e e i s i)/ snd doit

e faem e g/ snaien
e iRt e S s gEre

Website: www.prozonerealty.com

Open Offer For Acquisition of up 1o 3,96,76,750 (Three Crore Ninety-Six Lakh Seventy-Six Thousand Seven Hundred Fifty
Only) fully paid-up equity shares of face value of  2.00/- each ( Rupees two) (the “Equity Shares"), representing 26% of the
equity and voting share capital (as defined below) of Prozone Realty Limited (“PRL" or “Target Company” or “TC"), at an

offor price of € 25/~ per share (Rupeos Twenty-Five only) (‘offer price’), payable in cash, pursuant fo and in compliance
with the Securities and Exchange Board of ndia (Substantal Acquisition of Shares and Takeovers) Regulations, 2011, and
subsequent amendments thereto*SEBI (SAST) regulations’ (*open offer” or “offer”).

“This Post Offer Advertisement is being issued by Gretex Corporete Services Limited “Manager to the Offer”, on behalf of M s.
Apax Trust (represented by its trustee - M. Nikhil Chaturvedi ) “Acquirer” along with M. Nikhil Chaturvedi “Persans acting in
Gonce,incomecton it th f mas b h Acqirr dong it the PAC,incomplancowih Falaton 1(12) of o

1 7, T e e
ST 21 /S S e A,
W AwEgTeAl diEadieal wigde
frezadrdier d1ar o e drmd
et qdiier et wH s
T A e s, T
vigae | fiesadier wa auTETe e
3 feeeeurean TS FE 3/
wamE W Fd @, dEEd

sufaefidter e e S Fa

AT ol Fuciean oA 3nfr aufae: Statement with respect to the aforementioned offer was made on January 07, 2025, n the Financial Express (English daily) (A1l | [er. Tl
29 R0 3 X Editions), Jansatta (Hindi Daly) (Al Edtions), and Mumbai Lakshadeep (Marathi Dall) (Mumbai Editon) ( Newspapers'). NP Y Y S
UhhId ciEgfeid 3nfires ferepretian FRier T ame of e Targe Company Srozone Realy Linfed s e o g
W/s. Apax Trust (represented by its frustee - Mr. Nikhil Chaturvedi ftdre e e aen
R ) 2 |Name of the Acquirer and PAG (“Acquirer”) and M Nikhil Chaturvedi (*PAC”) et e e e 64030
quaiter relt Fiverel @ I5h THueiet a8 3| Name of tne Manager to the Offer Gretex Corporate Services Limited 4 7.93. 3091, i e
3iffSe et | 3ifEe wee | sifse Ferer sifSe eter 4 [Name of the Registrar to the Offer MUFG Intime India Private Limited saaFE
39.03.2024 | 39.92.202% |39.03.2038[39.03.2024 | 39.03.202W 5 _|Offer Details W“ﬁg:ﬁa‘ efer., @
ECc] 2,L99.82|  2,320.00| ,800.63| 9¢,069.8¢| 93,008.38 (2) [Date of Opening of the Offer Thursday, May 08, 2025 .
FEIE] UeRU Set 2,634.36| 2,920.99] ¥,309.93| 96,320.6| 92,644.22 (0) [Date of Closure of he Offer Thursday, May 22, 2025 o ot 2¢.04.202
o, BRI 31701 Heqd I 9,040.49 CHCME| 9,4CRET| §0M0.6C] 8,480.93 6 [Date of Payment of Consideration Monday, May 26, 2025
Tyd foredes 1w/ (drer) (RE.LQ &C0.48| 9,393.28| §,034.98| 3,440.90 7_[Details of Acquisition Bl kil
B3R fraes awl/(dren) £00.09 49g.02| 9,008.92| 8,420.93| 2ECR.RY ’?‘II Particulars Proposed in the Offer Document Actual k&l »imr;:aﬁmﬁ i, mEfE
. 4. 200 T e %10
g T (W3 + TR L08R &¢.98| 9,288.82] 4,R0c.38| 3,89%.94 3 3 25 per share per % 25 per share per N
- 7.1 | offer Price ol d Pl i m 3¢.t0 iz (e
TR ANF I [Heiar? ABI(ANeT) ST FaR TS B £04.0¢ 49€.92| 9,000.03| ®,430.30| 2,§%%.60 ully paid up equily share ully paid-up equity share
e 3o R 7.2 | Aggregate number of shares tendered 3,96,76.750 2371
S Seacce] 93¢0 7.3 | Agaregate number of shares accepted 396,76,750 2371 i 1o /2, i -
(i) o Biveet .83¢. 93¢, Lt0s /2. .
Size of the Offer (Number of shares muliplied X N
Uil 13R B (IS B. 9/-) (aftis wEh): 74| oer price per share) Rs. 99,19,18,750 Rs. 59,275 :'mwa; vf;wmmz,x:::la ;\sﬁ
| (1) aIerega 3.90 284 w.9¢ 2339]  93.0 Shareholding of the Acaurer before ] S A S S
75 : Nil il s s e s e )
(@) e 3.0¢ 264 .90, 23.26 93.04 Agreements / Public Announcement (No. & %) o i g o1 o /2004
e e B g v ) 7.6 | Shares Acquired by way of Agreements (SPA) i 7 2 - £~ 3wt3-300, T
. . * Number 4,39,95,788 4,39.95.788 vt ©) At P g 2|
qusfier ot FHueer el it FHoerer ad = % of Fully Diuted Equity Share Capital (28.83%) (28.83%) it e st e e e
39.03.20% | 39.9.20%% | 39.03.202% | 39.03.R034 | 39.03.2038 7.7 |Shares Acquired by way of Open Offer i 1 . g e e ) 4
ECc] 2,009.08| 2,396.20| 980286 9¢,030.69| 93,0968 * Number 3.96.76.750 237 v fomar T @ 2) s g
I TRl ST 2,830.0¢| R,922.406| ©,309.9¢| 96,392.96| 92,049.98 = % of Fully Diuted Equity Share Capital (26.08%) (0.001%) s i 2. ¢ 22 /=00t i 7|
T, BRI AT ey ST 9,040.6¢ L0658 9,009.08] &,046.82| @,480.90 7.8 | Shares acquired after Detailed Public [ . 2E-1- 2400-200¢, 1 HTEE .
5 L0400 . 9.4 FCALH PaL-Ch Statement i faesed apfemre v dedr Bt 2
Seyd forees w1 (dter) ¢0.03|  BoCR| 9,392.84| £,038.00] 344488 « Number of shares acquired Nil NI . ot a7 7 e
TR feredes Ay (dlen) £09.08 493.80| 9,003.(3| 8,42022| ,600.9¢ « Price of the shares acquired 7 7 e e seing T
g T (W3 + R Lol.lo¢ §¢8.99|  9,288.09| 4,200.2&|  3,680.00) * % of the shares acquired e e . wE e o]
Y 7.9 | Post offer shareholding of Acquirer e e wvrziv
. _ . . . * Number 8.36,72,538 4,30,98,159 e T
9. et duer s S m* Z mi 333;;“ ) =1 13: e ;;;“w?m‘ “; 5:‘ Qi @ ﬁgm aderdion efler i s it « % of Fully Diluted Equity Share Capital (54.83%) (28.83%) \
P 3 ﬁ?hﬁ 3 EE oot st Eﬁ ;E o byl a,—; e i * Pre & Post offer sharcholding of the Public Pre-Offer | Post-Offer | Pre-Offer | Post-Offer
7.10| * Number 72914707 | 33237957 | 72914707 | 7.29.12.336
R, BUH DA PTIET, 093 TN PIF 933 3ivia [fEq Powe, HUR (ARAT FEw W) forae, 2094 (FRa deanga) z«ﬁvia e « % of Fully Diuted Equity Share Capital (47.78%) (21.78%) (47.78%) (47.78%) ) ;
P sdla Sl aTelb (‘Ind AS”) Fierell 312d, S caziala vz sl Ad (RiFeo siferiers dis Bacior . Af He R swae

R094 =1 forret 33 =N Taafa et S, & wnsial o e Hafe frmer saft o srda, mwaswﬁsut@aeozwm
AT vHuHE 2 CienTiaea vavad i dvagen gw diefa e s
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Bl 933, R e 3 A (e siferion o Reaeior Raarrdicar) 3geiem, 2094 @ s 33 @ e aae
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‘The Acquirer along with its PAC severally and jointly accept full responsibility for the information contained in this Post Offer
hares and Takeovers),
A copy of this Post Offer Advertisement will be available on the websites of SEBI, BSE Limited (‘BSE") anﬂ on National Stock
imited (“NSE”)

The capitalized terms used but not defined in this advertisement shall have the same meanings assigned to such terms in the
Publi il Letter of Offer.

Issued by Manager to the Offer on behalf of the Acguirer

GRETEX CORPORATE SERVICES LIMITED

A-401, Floor 4", Plot FP-616, (PT), Naman Midtown, Senapati Bapat Marg,
Near Indiabulls, Dadar (w), Delisle Road, Mumbai - 400013, Maharashtra, India
Tel No.: 022-69308500

Email: info@gretexgroup.com

Website: www.gre rat

Contact Person: Mr. Arvind Harlalka

SEBI Registration No: INM000012177

CIN: L74999MH2008PLC288128

GREBEX

Place: Mumbai
Date: May 27, 2025
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